
DIRECTORATE GENERAL OF FOREIGN TRADE
rDES‐II SECTIOm

RATIFIED MINUTES OF THE NORMS COMMITTEE‐II

MEETING No。 9/81 DATED 02。 01。2019

Pleasc Note

(i) For infornlation of exporters,No...iS COmmittee‐ II handles all cases pemlmng tO
Axadon/ratiflcation ofno.11.s for Export PЮ ducts falling under ITC∈ IS)Chapter 72 to
76,78 to 80,85。 Comlnmications in respect ofcases/pe鹿 五ning to NC‐II may be sentto
email address:ュc2.

(ii)In cettn cases the decision ofthe No...lS CO― ittec refers to the Recomendations/
Observations/ Deflciencies received from the concerrled Technical Authority。

Wherever applicable,a scanned copy of such document has been placed at the end of

the Minutes,mr― ng se五 al orders.The concemed i3耐 company ma2y go ttЮ ugh the
same and respond accordttlye

(‖)Similarly,a scanned copy ofthe blank Standard Deflciency Fo....at,Which may ind a
reference in NC decisions,has also been amched in the end.This may also be referred

to by the concemed flH肛ノcompany and rnay be responded accordingly.

(iV)The Noll..S COmmittec has taken decisiOn only with respect to technical aspect/wastage
no.1.ls. While redeeming the applications, RAs should check that the applicant has

m■lled all requirements as presc五 bed in policy/procedure including those in Policy
Circulars issued lЮ m time to time orlmy other provisions mder FTP/HBP for EODCe

(V)Wherever the CoIImittec has ixed Nol11lS,the concemed RA may ensure that AA is
issued on the wastages/consllmption as ratiied by the Committee or as per wastages

clalmed in the application,whichever is less.

Meeting No.9/81 ofNorms Committee‐ II fbr the year 2018‐ 19 was held on 02。 01。 2019
under the Chaiman亜p of Shri R.Po Goyal,Addi■ onal Director Generd of Foreign Trade to
consider the following applications for ratiflcation of norms in respect of advance
autho五 zations under Duty Exemption Schemc(Chpter‐ 4)of Foreign Trale Policy 2015‐ 20。
The fbHowing inembers were presentin the rnecting:‐

SI.

No.

Name & Designation Department

Shri S.K.Bhamagar,Dy.IA MOS

2. Shri Sundeep Chauhan, DO DIPP

3. Shri V.C. Agarwal, Consultant (TEC-3) DGFT

4. Shri Shaish Kumar, Consultant (TEC-I) DGFT

5。 Shri Mayank KrishnL Astt.Director EEPC

6. Shri Chandrakanth Reddy Mallu, Astt. DGFT DGFT
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The Fninutes Ofcases discussed in this lnceting are as below:‐

MEETING NUMBER  :9/81‐ALC2/2018  MEETING DATE:02.01.2019

Case No。 :16/9/81‐

AL(C2/2017
P田りName:NATIONAL
STEEL AND AGRO
INDUSTRIES LTD。

,

Meet No/Date:9/81‐

ALC2/2018
02.01.2019

pprovcd

HQ File

:01/81/050/00187/AM18/
RLA File

:56/24/040/00051/AM17/
LicoNo/Date:5610005104

23。03.2017 ,
Decislom:The Committee cOnsidered the case as per age

for tte above AA as per wntten co― ents of MoS宙de their U。 0。 lNo.:2(6)/2017‐ TD dat
13.12.2018。 (lCopy enc10sed)

μ
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Case No.:12/4/81‐

ALC2/2017
Party Name:VいIEY
CORPORATION LTD。

Mect
No/Date:9/81‐ ALC2/2018
02.01.2019

Approved

HQ File:

01/81/050/00091/AM18/
RLA File:

05/24/040/00642/AM17/
Lic.No/Date:0510402093

30.03.2017

Decision:The COmmittee cOnsidered the case as per agenda and decided to ratitt the nO・
11・S

forthe above AA as per witten cOmments ofMietY宙 de their U。 0。 No.:17(34)/2017‐ IPHW
dated 4。 12。 2018.(Copy enclosed)

RA concemed inay take suitable consequential action accordingly.

3

Case No。 :41/24/81‐

ALC2/2017
P籠りNarne:KEI
NDUSTRIES LIMITED

Meet No/Date:9/81‐

ALC2/2018
02.01。 2019

Approved

HQ File

:01/81/050/00543/AM18/
RLA File

:05/23/040/00355/AM18/
LicoNo/Date:0510405148

29。 12.2017

階潔蹴官器:障認
1     1。 Quantity ofimportitem No.l is a1lowed as l。 01 kg/kg content.

2.Quantity of impo■ item No。 2 is a1lowed as l。 05kg/kg contento Word“ Any"
may be replaced by``RELEVENT"
3.Qmdty Ofimportitem No。 3 is a1lowed as l。 05 kg/kg content.
4.Importitern No.4 may be deleted.

5.Quantity ofimportitem No.5 is a1lowed asl.02 kg/kg content.

6.Quantity ofimportitem No.6 is a1lowed as l。 01 kg/kg content.
7.Quantity ofimportitem No.7 is a1lowed as l。 05 kg/kg content。
8.Qwmuty Ofimportitem No.8&9 is a1lowed as l。 01 kg/kg content.
9。 QЩttty of impo■ item No.10 is a1lowed as l。 01 kg/kg contente Words
“COPPER FOIL"may be deleted.                         |

ltial actiOn accordingly。            |

∂
2
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Case No。 :92/5/81‐

ALC2/2018
P潤けNanle:PARAM
INDUSTRIES

Meet No/Date:9/81‐

ALC2/2018
02。 01.2019

Deferred

HQ File

:01/81/050/00300/AM19
RLA File
:03/95/040/01171/AM18/

LicoNo/Date:0310820310
06.04.2018

Decision: The Committee considered the case as per agenda. As per the advise ol
representative of MSME, the Committee decided to ask the firm to furnish the following
information for further examination of the case:

l. Complete details of export product with wastage calculation along with the
drawing and sheet layout.

2. Details of manufacturing process.
3. Details of relevant thickness with grade of the export product.

Ihe case stands deferred.

5

Case No。 :93ノ5/81‐

ALC2/2018
P田りName:PARAM
INDUSTRIES

Meet No/Date:9/81‐

ALC2/2018
02。01.2019

Deferred

HQ File

:01/81/050/00301/AM19/
RLA File

:03/95/040/01177/AM18/
Lic.No/Date:0310820312

06。 04。2018

Decision: The Committee considered the case as per agenda and as per the advice ol
representative of MSME decided to ask the firm to furnish the following information for
examination of the case:

1. Complete details of export product with wastage calculation along with the
drawing and sheet layout.

2. Details of manufacturing process.
3. Details of relevant thickness with grade of the export product.

Ihe case stands deferred.

6

Case No。 897ノ 5/81‐

ALC2/2018
P田りName:PARAM
INDUSTRIES

Meet No/Date:9/81‐

ALC2/2018
02。 01。2019

Deferred

HQ File

:01/81/050/00305/AM19/
RLA File.

:03/95/040/00042/AM19/
Lic.No/Date:0310820536
19。 04.2018

Decision: The Committee considered the case as per agenda and as per the advice ol
representative of MSME decided to ask the firm to furnish the following information for
examination of the case:

l. Complete details of export product with wastage calculation along with the
drawing and sheet layout.

2. Details of manufacturing process.
3. Details of relevant thickness with grade of the export product.

fhe case stands deferred.

3
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Case No。 351/5/81‐

ALC22018
P田りNanle:JAYNA
STEEL INDIA

Meet No/Date:9/81‐

ALC2/2018
02。 01。2019

Approved

HQ File

:01/81/050/00259/AM19/
RLA File

:05/23/040/00072/AM19/
LicoNo/Date:0510406419

10。 05.2018
Decision: The Committee considered the case * p
for the above AA allowing the quantity of import item with wastage of 

-7o/o 
as per

recornmendation of representative of MSME and Consultant (TEC-3) withthe condition thal
the grade/technical specifications of the stainless steel imported and that exported should
conform.

RA concerned may take suitable consequential action accordingly.

Name:JAYNA No/Date:9/81‐

.01.2019

:01/81/050/00261/AM19/ :05/23/040/00073/AMl
ic.No/Date:0510406418
10.05。 2018

ision: The committee considered the case as per agenda aod
the above AA allowing the quantity of import item with wastage of 

-7% 
asi

mmendation of Consultant (TEC-3) with the condition that th; t
ifications of the stainless steel imported and that exported should conform.

concerned may take suitable consequential action accordingly.

9

Case No.:55/5/81‐

ALC2/2018
P肛けName:KEC
INTERNATIONAL LTD.

Mect No/Date:9/81‐

ALC2/2018
02。 01.2019

Deferred

HQ File

:01/81/050/00263/AM19/
File

03/94/040/00037/AM17/

RLA LicoNo/Date:0310820971

15.05。 2018
Decision: The Committee considered the case as per agenda and decided to ask til firm to
submit following information as per written recommendation of DIPP vide their F.No.: p.
471512018-TSW dt. I 3.12.201 8 as under:

l. Sl. No. 4, 5 & 12 of the Standard Deficiency Format.

Ihe case stands deferred.

8

Case No。 :53ノ 5/81‐

ALC2/2018
Approved

4
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Case No.:58ノ 5/81‐

ALC2/2018
Party Nalne:KEC

INTERNATIONAL LTD.
Meet No/Date:9/81‐

ALC2/2018
02.01.2019

Deferred

HQ File

:01/81/050/00266/AM19/

RLA File

:03/94/040/00234/AM17/

LicoNo/Date:0310820979

15.05.2018

Decision: The Commiuee considered the case as per agenda and decided to ask the firm to
submit following information as per written recommendation of DIPP vide their F.No.: P-

47011139612018-TSW dt. 13.12.2018 as under:

l. Sl. No. 4, 5 & 12 of the Standard Deficiency Format.

The case stands deferred.

Case No.:59/5/81‐

ALC2/2018
Party Name:KEC
NTERNATIONAL LTD。

Mcet No/Date:9/81‐

ALC2/2018
Э2.01.2019

Deferred

HQ Flle

:01/81/050/00267/AM19/

RLA Flle

:03/94/040/01065/AM17/

LicoNo/Date:0310820973

15。 05。2018

Decision: The Commiuee considered the case as per agenda and decided to ask the firm to
submit following information as per written recommendation of DIPP vide their F.No.: P-

47011139712018-TSW dt. I 3.12.2018 as under:

l. Sl. No. 4, 5 &, 12 of the Standard Deficiency Format.

Ihe case stands deferred.

12

Case No。 :60ノ 5ノ81‐

ALC2r2018
P囲りName:KEC
INTERNATIONAL LTD.

Meet No/Date:9/81‐

ALC2/2018
02.01.2019

Deferred

HQ File

101/81/050/00268/AM19/

RLA File

:03/94/040/01114/AM17/
LicoNo/Date:0310820974

15。 05.2018

Decision: The Committee considered the case as per agenda and decided to ask the firm to
submit following information as per written recommendation of DIPP vide their F.No.: P-
470111397 l20l 8-TSW dt. 01 .01 .201 9 as under:

l. Sl. No. 4, 5 & 12 of the Standard Deficiency Format.

Ihe case stands deferred.

5
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Case No。 870/5/81‐

ALC2/2018
P田りName:KEC
INTERNATIONAL LTD.

Mect No/Date:9/81‐

ALC2/2018
02.01.2019

Deferred

HQ File

101/81/050/00278/AM19/
RLA File
:03/94/040/00761/AM17/

LicoNo/Date:0310820972
15.05。 2018

Decision:TheCommitteeconsideredthicaseasperug'ndffitoaskthefirmto
submit following information as per written recommendation of DIPP vide their F.No.: p-
470111397 /201 8-TSW dt. 01.01.201 9 as under:

l. sl. No. 4, 5 & 12 of the standard Deficiency Format.

Ihe case stands deferred.

14

Case No。 :71/5r81‐

ALC2/2018
P田りName:KEC
INTERNATIONAL LTD`

Meet No/Date:9/81‐

ALC2/2018
02.01.2019

Deferred

HQ File

:01/81/050/00279/AM19/
RLA File
:03/94/040/00186/AM18/

LicoNo/Date:0310820997

15。 05.2018
Decision:TheCommitteeconsideredthecaseasperug.nffitoaskthefirmT
submit following information as per written recornmendation of DIPP vide their F.No.: p-
47011139712018-TSW dt. 01.01 .2019 as under:

l. sl. No. 4, 5 &, 12 of the Standard Deficiency Format.

Ihe case stands deferred.

15

Case No。 :117/5/81‐

ALC2/2018
P〔ШりNallle:RR KABEL
LIMITED

Meet No/Date:9/81‐

ALC2/2018
02。 01.2019

Deferred

HQ Flle

:01/81/050/00325/AM19/
RLA Flle:

03/95/040/00065/AM19/
LicoNo/Date:0310820984

15。 05。2018

Decision: The Committee considered the case as per agenda and decided to ask the firm to
furnish the following information as per the written comments of DIPP vide their F.No. P-
47011 13861201 8-TSW dated 3 I . I 2.201 8 as under:

l. Voltage ratings of cable.

2. Net weight/I(M of each cable.

3. Size of conductors in cables along with quantities of cables in KMs.
4. Detailed calculations for the requirement of each raw material, export product wise

supported by cross sectional diagrams of the cable (in tabular form).
5. Material balancin g data.

fhe case stands defened. /
y

6
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Case No。 :121ノ5/81‐

ALC2/2018
P田りName:SHIVA
UTENSILS INDUSTRIES
PVT.LTD.

Mcet No/Date:9/81‐

ALC2/2018
02.01.2019

Approved

HQ Flle

101/81/050/00329/AM19/

RLA File

:05/24/040/00088/AM19/

LicoNo/Date:0510406463

15.05。 2018

Decision: The Commiuee considered the case as per agenda and decided to ratify the norms
flor the above AA allowing the quantity of import item with wastage of 7Yo as pel
recommendation of Consultant (TEC-3) with the condition that the Grade/Technical
specifications of the stainless steel imported and that exported should conform.

RA concerned may take suitable consequential action accordingly.

17

Case No.:145ノ 5/81‐

ALC2/2018
Ptt Name:UM
CABLES LTD。

Mcet No/Date:9/81‐

ALC2/2018
02。 01.2019

Deferred

HQ File

101/81/050/00353/AM19/

RLA File

:03/95/040/01124/AM18ノ

LicoNo/Date:0310820991

15.05.2018

Decision: The Committee considered the case as per agenda and observed that earlier the

oase was referred to DIPP for comments. However, DIPP vide their F.No.: P-470lllll20l9-
mW dated 02.01 .2019 informed that the export items are Telecommunication Cables and

pertains to DoT. Hence, the Committee decided to send a complete set of application to DoT
lor examination of the case.

The case stands deferred.

18

Case No。 :114r3/81‐

ALC2/2018
Paり Name:VIКmRSH
STAMPNGS NDIA PVT.
LTD。

Mcet No/Date:9/81‐

ALC2/2018
02。 01.2019

Deferred

HQ File

:01/81/050/+/AM19/

RLA File

:31/83/040/00018/AM19/

LicoNo/Date:3110067051

15。 05.2018

Decision: The Committee considered the case as per agenda and noted that a deficiency letter
was sent to the firm on 10.12.2018 raised by MietY, whereas, the firm has replied and stated

that information will be provided shortly (vide their email dated 22.12.2018). The Committee
decided to await reply of the firm.

Ihe case stands deferred.

7



ase No。 :13/5/81‐ Name:APAR
USTRIES LIMITED

No/Date:9/81‐

01.2019

Q File
1/81/050/00221/AM19/ :03/94/040/00029/AM19/

ic.No/Date:0310821015

16.05。 2018
ision: The Committee considered the r^e a, prr k the firrn trish the following information as per the written i..o--endation of DIpp vide thei
.No.:P‐47011/391/2018‐ TSW dated 31.12.2018 as under:

l ' Detailed working sheet for requirement of each raw material against export produc
wise.

2. Total net weight of each export products.
3. List of export products.
4. Voltage grade statement for export products.
5. Product data sheet for all items signed by the technical person.

case stands deferred.

Case No。 :94/5/81‐

ALC2/2018
P田りName:PARAM
INDUS′ΠuES

Meet No/Date:9/81‐

ALC2/2018
02。 01.2019

Deferred

HQ File

101/81/050/00302/AM19/
RLA File:

03/95/040/00120/AM19/
LicoNo/Date:0310821027

16.05。 2018
ision: The Committee considered the ,ur, * p.r k the firni
ish the following information as per the advice of ,rlr.r.ntative of MSME:

1. Complete details of export product with wastage calculation along with 1

drawing and sheet layout.
2. Details of manufacturing process.
3. Details of relevant thickness with grade of the export product.

case stands deferred.

|
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Case No。 896ノ 5/81‐

ALC2/2018
P田りName:PARAM
INDUSTRIES

Meet No/Date:9/81‐

ALC2/2018
02。01.2019

HQ File

:01/81/050/00304・ /AM19/
Flle

:03/95/040/00135/AM19/

RLA LicoNo/Date:0310821030

16。 05.2018
Decision:TheCommitteeconsideredthecaseasper"g'ndffiffirtoaskthefirmto
furnish the following information as per the advice of representative of MSME:l. Complete details of export product with wastage calculation along with the

drawing and sheet layout.
2. Details of manufacturing process.
3. Details of relevant thickness with grade of the export product.

fhe case stands deferred.

ヽ/
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Case No.:116/5/81‐

ALC2/2018
P田りName:RoRoKABEL
LIMITED,

Mcet No/Date:9/81‐

ALC2/2018
02。 01.2019

Deferred

HQ File

:01/81/050/00324/AM19/
RLA File

:03/95/040/01011/AM18/
Lic.No/Date:0310821010

16.05.2018

Decision: The Commiuee considered the case as per agenda and decided to ask the firm to
furnish the following information as per the written comments of DIPP vide their F.No.: P-

47011 13861201 8-TSW dated 02.01 .201 9 as under:

l. Voltage ratings of cable.

2. Net weight/Km of each cable.

3. Size of conductors in cables along with quantities of cables in KMs.
4. Detailed calculations for the requirement of each raw material, export product wise

supported by cross sectional diagrams of the cable (in tabular form).
5. Material balancing data.

fhe case stands deferred.

つ2

Case No。 :20/5/81‐

ALC2/2018
Party NaIIle:BoCoPOWER
CONTROLS LIMITED

Mect No/Date:9/81‐

ALC2/2018
02.01.2019

Approved

HQ File

:01/81/050/00228/AM19/

RLA File

:05/23/040/00071/AM19/
LicoNo/Date:0510406512

17.05.2018

Decision: The Committee considered the case as per agenda. As per recommendation ol
Consultant (TEC-3) present in meeting, the Committee decided to ratiff the norms for the
above AA allowing I Yo wastage on net content.

RA concerned may take suitable consequential action accordingly.

24

Case No。 :54/5r81‐

ALC2/2018
P錮けNalne:KEC
INTERNATIONAL LTD.

Meet No/Date:9/81‐

ALC2/2018
02。01.2019

Deferred

HQ File

:01/81/050/00262/AM19/
RLA File
:03/94/040/00123/AM17/

Lic.No/Date:0310821060
17.05.2018

Decision: The Committee considered the case as per agenda and decided to ask the firm to
furnish the follo*ittg information as per the written recommendation of DIPP vide their
F.No.: P-47011139412018-TSW dated 13,12.2018 as under:

l. Sl. No. 4, 5 &. 12 of the Standard Deficiency Format.

fhe case stands defened.

9
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Case No.861/5/81‐

ALC2/2018
P釘けNalne:KEC
NTERNATIONAL LTD.

Meet No/Date:9/81‐

ALC2/2018
02.01.2019

Deferred

HQ Flle

:01/81/050/00269/AM19/
7/ 1悧

Decision: The Committee considered the case as per agenda and decidE to ask the firn, to
furnish the following information as per the written recommendation of DIPP vide their
F.No.: P'47011139812018-TSw dated t3.12,2018 as under:

l. Sl. No. 4, 5 & 12 of the standard Deficiency Format.

fhe case stands deferred.

26

Case No。 :62ノ5/81‐

ALC2/2018
P冨けName:KEC
NTERNATIONAL
LTD.

Mcet No/Date:9/81‐

ALC2/2018
02。 01.2019

'efft'd

HQ File

:01/81/050/00270/AM19/
RLA File

:03/94/040/00863/AM17
ノ

Lic.No/Date:0310821056

17.05。 2018

Decision:TheCommitteeconsideredtheca"seasperug'ndffidtoaskthefirm-G
furnish the following information as per the written recommendation of DIpp vide their
F.No. : P-47011139712018-TSw dared 0l .0 | .20r 9 as under:

l. Sl. No. 4, 5 & 12 of the standard Deficiency Format.

fhe case stands defened.

27

Case No。 :69ノ5/81‐

ALC2/2018
P田けName:KEC
INTERNATIONAL
LTD.

Meet No/Date:9/81‐

ALC2/2018
02。 01.2019

Deferred

HQ File

101/81/050/00277/AM19/
RLA File

:03/94/040/00443/AM17/
LicoNo/Date:0310821053

17.05.2018

Decision: The Committee considered the case as per agenda ;d d*'id.d to ask the firm to
furnish the following information as per the written recommendation of DIPP vide their
F.No.: P-47011139712018-TSW dated 01.01.2019 as under:

l. Sl. No. 4, 5 & 12 of the Standard Deficiency Format.

Ihe case stands deferred.

10
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Case No.:126/5/81‐

ALC2/2018
PなりName:SIEMIENS
LIMITED

Mcet No/Date:9/81‐

ALC2/2018
02。01.2019

Deferred

HQ Flle

:01/81/050/00334/AM19/
RLA File

:03/95/040/00094/AM19/
LicoNo/Date:0310821041

17.05.2018

Decision: The Committee considered the case as per agenda and perused the written
comments of DHI as given vide U.O. No.: DES-2/SEML/InTr-I -2018-HEI dated 31.12.2018
wherein DHI stated that the input item quantities for each export product mentioned in
Appendix 4E differ from the quantity mentioned in Guaranteed Technical Parameter and also
no justification has been provided for the same by the firm. Therefore, the Committee
decided to ask the firm to submit the same information as per Appendix 4H and 4K ol
DGFT's Public Notice No. 68/2015-20 dated 22.3.2018, the rating of export product and
complete description of input item No. l.

The case stands defened.

29

Case No。 :125ノ5/81‐

ALC2/2018
P肛りName:SIDDHI
TRADERS

Mcet No/Date:9/81‐

ALC2/2018
02.01.2019

Approved

HQ File

:01/81/050/00333/AM19/

RLA Flle

:05/24/040/00093/AM19/

LicoNo/Date:0510406537

21。 05。2018

Decision: The Committee considered the case as per agenda and decided to ratify the norms
for the above AA allowing qtrantity of import item with 7o/o wastage as per recommendation
of Consultant (TEC-3) with the condition that the Grade/Technical specifications of the
stainless steel imported and that exported should conform.

RA concerned may take suitable consequential action accordingly.

30

Case No.:87/5/81‐

ALC2/2018
P霞りName:ORIENTAL
CONTAINERS LIMITED

Meet No/Date:9/81‐

ALC2/2018
02。 01。2019

Withdrawn

HQ File

:01/81/050/00295/AM19ノ

RLA File

:03/95/040/00078/AM19/

LicoNo/Date:0310821126

22.05.2018

Decision: The Committee considered the case as per agenda and noted that concerned RA
mumbai vide letter dated 22.05.2018 has informed that above AA has been issued on repeal
basis as per Para 4.12 of the FTP. Accordingly, the Committee decided to allow the
withdrawal of the casie from the agenda.

Case is withdrawn.

11



31

Case No。 :57/5/81‐

ALC2/2018
P田けName:KEC
INTERNATIONAL
LTD.

Meet No/Date:9/81‐

ALC2/2018
02。 01.2019

Deferred

HQ File

:01/81/050/00265/AM19/
RLA File

:03/94/040/00990/AMl
7/

LicoNo/Date:0310821175

23。05.2018

Decision:TheCommiueeconsideredthicaseasperug'nffitoaskthefirrrrto
submit following information as per the written recommendation of DIPP vide their F.No.: p-
47011 1395/201 8-TSW dated 13.t2.Z0l 8 as under:

l. sl. No. 4, 5 & 12 of the standard Deficiency Format.

Ihe case stands deferred.

32

Case No。 :66r5/81‐

AL(C2/2018
P錮けName:KEC
INTERNATIONAL
LTDe

Meet No/Date:9/81‐

ALC2/2018
02。01.2019

Deferred

HQ File

:01/81/050/00274/AM19/
RLA Flle

:03/94/040/00827/AM17/
LicoNo/Date:0310821191

23。 05.2018
Decision:TheCommitteeconsideredthecaseasperug.ndffitoaskthefirmG
submit following information as per the written recommendation of DIpp vide their F.No.: p-
470111397 /201 8-TSW dated 0 t .0 1rZOI 9 as under:

l. sl. No. 4, 5 & 12 of the Standard Deficiency Format.

Ihe case stands deferred.

33

Case No.868/5/81‐

ALC2/2018
P田けName:KEC
INTERNATIONAL LTD.

Meet No/Date:9/81‐

ALC2/2018
02。 01。2019

Deferred

HQ File

:01ノ81/050/00276/AM19/ 階 t刷 10/00085/AM18/
Lic.No/Date:0310821187
23。05。2018

Decision : The Committee considered the case as per agenda ;d d*.id.d to ark thr fr*, to
submit following information as per the written recommendation of DIPP vide F.No.: p-
4701 I /399 l20l 8-TSW dated 13.12.201 8 as under:

l. sl. No. 4, 5 &, 12 of the standard Deficiency Format.

Ihe case stands deferred.

12
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Casc No.:110/5/81-

AI」 (〕2/2018

I)arty Namc:POIノ YNOVA
Iい Iヾ)t」 S′ I｀ ItII〕 SIノ

′
1｀ I)o

Mcct No/1)atc:9/81

AIノ C2/2018

02.01.2019

I)cfcrrcd

HQ IrilC

:01/81/050/00318ん へヽ 419/

RIノ A llilc

:03/95/040/00089/AM19/

I′ic,No/1)atc:0310822367

17.07.2018

Decision: 'l'hc Committcc considcrcd thc casc as pcr agcnda and as per thc writtcn commcnts

of Consultant ('l'l1c-l) dccidcd to ask thc firm to furnish the lollowing information lor

cxamination of thc casc:

1. Pcrccntagc of solid contcnt in import itcm at Sl. No. 5, 8 and 9.

2. 'l'hickncss, width and wcight of Graphitc Iroil.

3. Sl. No. 5 & I I of thc Standard l)cficicncy l]ormat.

l'l'hc Casc stands dclcrrcd.

35

asc No.:133/5/81-

Iノ (〕2/2018

Party Namc:STI〕 RIノ I′ I｀ 1〕

POWI〕R
′
I｀RANSMISSION
Iノ IMIrl、 I〕D

Ⅳlcct No/1)atc:9/81-

AI′ C2/2018
02.01.2019

Dcfcrrcd

HQ IrilC

:01/81/050/00341/AⅣi19/

ItIノA Ililc

:03/95/040/00331/AⅣ119/

Iノ icoNo/1)atc:0310822348

17.07.2018

Decision: 'l'hc Committcc considcrcd thc casc as pcr agcnda and noted that thc casc was

rcferrcd to [)lPP on 16.1 1.201tt. Commcnts of DIPP arc awaitcd. Ilcncc, thc Committcc

dccidcd to wait for thc commcnts.

'l'he casc stands dcfcrrcd.

36

〔〕asc No.:141/5/81-

AIン C2/2()18

1)arty Namc:′ l｀OSHI13A
′
I｀RANSMISS10N&
I)IS′ l｀ Itl131」

´
I｀ I()N

SYS′ 1｀I]MS

4ヽcct No/1)atc:9/81-

AIノ C2/2018

02.01.2019

I)cferrcd

;:へ κゝ19/

９

　

一

。
Ｎ

０７

・‐Ｃ

ハと

Ｌ

ｌ

D;.i.irrillr; Cornmittcc considcrcd thc casc as pcr agenda and dccidcd to scck I'rom thc

firm calculation of thc raw matcrial linkcd with thc wcight balancc shcct as per thc Appcndix

4ll and 4K of DGIII''s Public Noricc No.68/20 15-20 datcd 22.3.2018 as sought by DIII vidc

LJ0. No.: DIrS-2/'l'OSI ll'.l',r-l-201tt-l IIrl datcd 11.12.2018.

l'l'h. .ur. stancJs clcfcrrcd

13

|



〕asc lヽ 0。 :142/5/81-

AIノC2/2018
I)arty Namc:′ I｀OsHI13A
I｀RANSMISsloN&
I)ISTRI13UT10N
SYS'1｀ I〕Ms

Mcct NO/1)atc:9/81-

Iゴ (〕2/2018

.01.2019

HQ IPile

:01/81/050/00350/AM19/
LA Filc

:09/24/040/00152/AM19/
Lic.No/1)atc:o910066468

18.07.2018
hJO■ Thc comm置∝ ∞              iflrim calculatiOn Ofthc raw rnatcrial linkcd、

vith thc wcight balancc shcct as Ocr the AnncnHi.ur rilr ,rKUq wrn rnc wcrght balancc shcct as pcr the Appcndix4ll and 4K of l)GI-l''s I'}ublic Noticc No.6ttl20 15-20 datcci 22.3.201gas sought by DIII vicictio. No.: I)lrS-2/T'osr U'r'r-2-201g-tIIrl ciarc<i 0I.0 ]20tg.
'l'hc casc stands dcl.crrcd.

(〕 asc lNO.:146/5/81-

AIノ (〕2/2018
I)arty Namc:l」 NIVI〕RSAIノ
IH〕ATI〕XcHANGI]RS
Iノ IMITI〕 D

cct lヽ o/1)atc:9/81-

Iィ (〕2/2018
2.01.2019

HQ Irilc

:01/81/050/00354/ズ ヘヽ 419/
RLA Ililc

:32/24/040/Ooo20/AⅣ119/

I′ icoNo/1)atc:3210078574

18.07.2018
Dccisicm■ c cOmmittcc cPrギ

野
dぬ C銘

“

益 pcr ttcnぬ 袖 d l10tcdぬ 激 ぬ c∽ sc warcFcrrcd to MsMI]On 14.ll.2018.C01mmcnts Of MsⅣ
II〕 arc awaitcd.IIcncc,thc(〕 Ommittcl′1^′、:′1^/11′ 、、.,′、:`r´ _ヽ`1__ccidcd to wait lor thc commcnts.

I'hc casc stands dclcrrcd.

９つ

ヽ
，

(〕 ascゝ10.:lo9/5/81-

AI′ (〕2/2018
Party Namc:1)oIノ YCA13
WIRI〕 S PvT.Iノ TD.

ⅣIcct No/1)atc:9/81

AIノ C2/2018
02.01。 2019

Deferred

HQ Filc

:01/81/050/00317/AⅣl19/

tIン A Ifilc

03/95/040/00347/AM19/
Iノ ic.No/1)atc:o310822465

20.07.2018

agcnda and notcd that thc casc .

arc awaitcd. I Icncc, thc Commi

I)ecision: 'l'hc committcc consid.r.,rlr,. .r^rc as pcr
rcfcrred to I)lpp on 2g .12.201g. commcnts ol. I)lpp
dccidcd to wait for thc commcnts.

I'hc casc stands deferrecl.

(〕 asc lヽ 0。 :89/5/81_

IノC2/2018

HQ Irilc

:01/81/050/00297/AM19/

I)arty Namc:P.M.

I]IノI]CTRO AUTO PvT
Iノ

′

I｀ I).

ItIノA Ililc

:31/83/040/00o61/AⅣl19/

Mcctlゞ 0/1)atc:9/81-

AI′ C2/2018
02.01.2019

Iノ iC.No/1)atc:3110o67121

.07.2018

I)eferred

l)ecision: 'l'hc committec cclnsici.r.,r tn. .r^t. as pcr og.n,tu o*i ,i*i,l.,l
il!ilr,,i,lollowing 

inlormarion I'or cxaminarion ur. rn. casc advisc<j by

1' Sl. No. 3, 4, 5 g. 1r oIthc Standarcj I)cficicncy lrormat.

I'hc casc stands defcrrcd.

to ask thc firrn
rcprcscntativc tl

|

Deferred

|
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Case No。 899ノ5/81‐

ALC2r2018
P田りName:PARAM
NDUS'ΠuES

Mcet No/Date:9/81‐

ALC2/2018
02.01.2019

Deferred

HQ Flle

:01/81/050/00307/AM19/
RLA File

:03/95/040/00368/AM19/
LicoNo/Date:0310822515

23。07.2018

Decision: The Committee considered the case as per agenda. As per the advise ol
representative of MSME, the Committee decided to ask the firm to furnish the following
information for firrther examination of the case:

l. Complete details of export product with wastage calculation along with the drawin
and sheet layout.

2. Details of manufactwing process.
3 . Details of relevant thickness with grade of the export product.

Ihe case stands deferred.

牛2

Case No。 :143ノ5/81‐

ALC2/2018
P〔」りName:TUBACEX
PRAKASH INDIA
PRIVATE LIMITED

Meet No/Date:9/81‐

ALC2/2018
02.01.2019

Deferred

HQ File

:01/81/050/00351/AM19/

RLA File

:03/95/040/00387/AM19/

LicoNo/Date:0310822579

25。07.2018

Decision: The Committee considered the case as per agenda and decided to ask the firm to
furnish the follo*ing information as per written comments of DIPP vide their F.No.: P-

470111412019-TSW dated 02.01.2019 as under:

I . Net weight of each export item (size and grade wise)
2. Details of stage-wise wastages and justification for the same.

Ihe case stands deferred.

43

Case No.:112ノ 5r81‐

ALC2/2018
P田りName:PREMIER
INDUSTRIAL
CORPORATION LIMITED

Mect No/Date:9/81‐

ALC2/2018
02。 01。2019

Approved

HQ Flle

:01/81/050/00320/AM19/

RLA Flle

:03/95/040/00301/AM19/

Lic.No/Date:0310822617

26。 07.2018

Decision: The Committee considered the case as per agenda and decided to ratify the norms

illowing quantity of import with l% wastage as applied as per recommendation ol
representative of MSME.

'^. '-'

RA concerned may take suitable consequential action accordlngly.

15
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No。 8113/5/81‐ Name:PREMIER

RPORATION

No/Date:9/81‐

.01.2019

:01/81/050/00321/AM19/ :03/95/040/00357/AM19/
icoNo/Date:0310822615

: The Commiuee considered the case as per agenda and as per recommendaiion
ative of MSME decided to ratify the norms allowing quantity of import with I

45

Case No。 :134/5/81‐

ALC2/2018
P額りName:STERLITE
POWER
TRANSMISSION
LIMITED

Meet No/Date:9/81‐

ALC2/2018
02。01。2019

Deferred

HQ File

101/81/050/00342/AM19/
File

:03/95/040/00121/AM19/

RLA Lic.No/Date:0310822611

26.07.2018

Decision: The Committee cOnsidered the casc as per agenda and noted that the case was

refered to DIPP on 28.12.2018.Comments of DIPP are awaited.Hence,the Co―
ittec

decided to wait fOr the comments.

The case stands defelTed.

“

κ

Case No。 3155/5/81‐

ALC2/2018
P賀りNanle:LEITWIND
SHRIRAM
MANUFACTURING
PRIVATE LIMITED

Meet No/Date:9/81‐

ALC2/2018
02。 01。2019

Deferrerl

HQ File

:01/81/050/00363/AM19/
RLA Flle

:04/24/040/00042/AM19/
LicoNo/Date:0410164534
27。 07。2018

|Decision:.TheCommitteeconsideredthecase*p.'@ereconrmendation
of Consultant (TEC-I) decided to ask the firm to furnish the foltlowing information for
examination of the case:

I . Net content of FRP in export product.
2. Net content of Balsa Wood, PVC foam (Weight wise) in export product.
3. Net weight of Pultusions, plate and metal parts.
4. Net weight of export product.
5. Value of consumables.
6. Sl. No. 5 & ll of the Standard Deficiency Format.

l

Ihe case stands deferred. I

16
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Case No。 :162/5/81‐

ALC2/2018
P`ШりNalne:PONDY
OXIDES AND
CHEIMICALS LIMITED

Mcet No/Date:9/81‐

ALC2/2018
02。01.2019

Approved

HQ File

101/81/050/00370/AM19/

RLA File

:04/24/040/00099/AM19/

LicoNo/Date:0410164537

30。07.2018

Decision: The Committee considered the case as per agenda and on the recommendation ol
representative of MSME decided to ratify the norms for the above A\r{ on repeat basis as

approved for AA No. 0410164295 dated 04.05.2018 in Meeting No: 6/81-ALCZl20l8 dated

0t.l 1.2018 as follows:-
l. Allowing wastage of 0.265% on lead content basis
2. Percentage of lead in import item may be mentioned us 98.27%.

RA concerned may take suitable consequential action accordingly.

No/Date:9/81‐

.01.2019

No。 :169ノ5/81‐ Narnc:BHARAT
EAVY ELECTRICALS

ic.No/Date:1110028359

1。07.2018:01/81/050/00377/AM19/ :11/24/040/00016/AM19/

: The Commiuee considered the case as per agenda and decided to ratify the

the above AA as per written comments of DHI vide their U.O. No.: DES-2/BHEL/GTrR
-2018-HEI dated 01.01 .2019 with the exclusion of import item No. 12 as

ion of Consultant (TEC-3) present in the meeting. Hence, the ratified norms
below:-

qoqcerned may take suitable consequential action accordingly.

Items (As per AA)

The net weight of the raw material in
product will be as per Technical
particulars in Purchase contract,
applicant and the buyer along with
declaration in Appendix 4H and 4K o
DGFT's Public Notice No.68/2015‐

dated 22/03/2018。

1.05 Kg/Kg contain in export
product

1.05 Kg/Kg contain in export
product

Item No.5 2Yo of FOB value of the
relevant export product

Netto net as per GN4 with

accolm●bility.

Deleted, as according to item
description not incorporated
in export product.

Item No。 6&9
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Case No。 :161ノ5/81‐

ALC2/2018
Paけ Name:PONDY
OXIDES AND
CHEIMICALS LIMITED

Meet No/Date:9/81‐

ALC2/2018
02.01.2019

Approved

HQ File

:01/81/050/00369/AM19/
RLA File

:04/24/040/00091/AM19/
LicoNo/Date:0410164545

31。07.2018

∬淵管ぶ既灘:糧麗況FFmmsbr.eぁOve AA on repett bぶ sOfMied in Meeting No: 6/81‐ ALC2/2018 dated
01.11。2018 as follows:

1.Allo宙 ng wastage ofO。 265%on lead cOntent basis
2. Percentage Oflead h impOrtitem inay be inentioned as 98.27%。

い Jttemedpay take,uitable conseque面 d ac■On accOrdingly.

50

Case No。 :1/5/81‐

ALC2/2018
P賀りName:
SEIKODENKIINDIA
PRIVATE LIMITED

Meet No/Date:9/81‐

ALC2/2018
02。01.2019

Deferred

HQ File

:01/81/050/00209/AM19/
RLA File

:04/24/040/00097/AM19/
Lic.No/Date:0410164566

03.08。2018
Decision:]殴 le Conmittee cOnsidered the case as per agenda and noted mat the case was

refered to DIPP On 28。 12。2018。 Comments of DIPP are awaitedo Hence,the Committec
decided to wait fOr the co― ents。

The case stands defered.

ξ
Ｊ

Case No。 32/5/81‐

ALC2/2018
P田りName:
SEIKODENKI NDIA
PRIVATE LIMITED

Mcet No/Date:9/81‐

ALC2/2018
02。 01。2019

Deferrcd

HQ Flle

:01ノ81/050/00210/AM19/
File

04/24/040/00095/AM19/

RLA LicoNo/Date:0410164564

03.08。2018

Decision: The Committee considered the case as per agenda and noted that the case was
referred to DIPP on 28.12.2018. Comments of DIPP are awaited. Hence, the Committee
decided to wait for the comments.

Ihe case stands deferred.

No.:163/5/81‐

EIKODENKIINDIA
ATE LIMITED

No/Date:9/81‐

.01.2019

HQ File

:01/81/050/00371/AM19/
。No/Date:0410164567
3.08.2018

: The Committee considered the case as per agenda and noted that the case
to DIPP on 28.12。 2018。 Comments of DIPP are awaited.Hence,the Co-1

ided to wait for the comments.
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asc lNo.:164/5/81-

AI′C2/2018
Mcctlヽ 0/1)atc:9/81- )eferrcd
AIノ C2/2018
.01.2019

08“
1:

*******

Party Namc:

SI]IKODI]NKIINDIA
RIVATI〕 Iノ Iλ41′ 1｀I]D

IQ Ifilc

:01/81/050/00372/Aヽ /119/
ItIノA Ifilc

:04/24/040/00o96/AM19/
Iノ icoNo/1)atc:o410164565

3.08.2018
ecision: 'l'hc committcc consiclcrcrJ thc rur. as pcr
I'crrcd to I)lPp on 2g.12.201g. commcnts of. DIpp

agcnda and notcd that thc casc wa
arc awaitcd. IIcncc, thc Committidcd to wait I'or thc commcnts.

I'hc casc stands dclcrrcd.

154

に謎胤rん閣
―~~

HQ Ililc

:01/81/050/00222/Aン119/

I)arty Namc:APAR
INDUS・ FRII〕 SIプ IMITI]D

RIフA llilc

:03/94/040/00218/AM19/

Mcct No/1)atc:9/81-

AIノ C2/2018
02.01.2019

Deferred

Iノ ic.No/1)atc:o310822970

10.08.2018

l. [)ctaincd working shcct
wisc.

2. 'l'otal nct wcight ol. cach
3. List of cxport products.
4. Voltagc gradc statcmcnt
5. Product data shcct for all

'hc casc stands dcl'crrcri.

1'ccision:′ I｀hc COmmittcc considcrcd thc casc as

furnish thc fO110wing infOrmatiOn as pcr writtcn cOnllncnts Of I)IPP vidc thcir lf.No。
:

47011/392/2018-´
I｀SW datcd 31.12.2018 as undcr:

lor rcquircmcnt of cach raw matcrial

cxport products.

for cxport products.
itcms signcd by thc tcchnical pcrson.

agalnst cxport produc

19
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t' Government of lndia
Ministry of Stee!

Technical Division

Subject: Ratification of norms in terms of Para 4.7 of HBP (Vol-l) of
Authorization (AA) No 5610005104 dated 23.03.2017- M/s National Stee! & Agro
lndustries Limited; lndore.

DGFT may refer to their UO Note No 011811501187/AM-18/DES-lll226 dated
03.12.2018 whereby the request of M/s National Steel & Agro lndustries Limited;
lndore was fonruarded to Ministry of Steel for ratification of the above mentioned
Advance Authorization.

The aforesaid case for ratification of Advance License has been examined in

the Ministry of Steel based on the quantity exported by the applicant against the
aforesaid AA. The required quantity of items of import has been calculated as per the
revised norm C: 2055 published by DGFT vide PN No 33(RE: 2012)12009-2014
dated 30.1 1.2012. However, NC decided that that the quantity required for per tonne
of export product may be given instead of total quantity. Accordingly the required
import quantity to be allowed for per tonne of export product has been calculated as
per the aforesaid Public Notice and enclosed herewith for consideration of Norms
Committee.

(S.K.Bhatnagar)
Deputy Industrial Adviser

Telefax: 011 -23062490

Encl: as above

Shri Vinod Kashyap, FTDO, DGFT, UdyogBhawan, New Delhi.

Ministry of Steel U.O.No. 2(6)12017-TD dated 13.12.2018

0



S:.No Advanced
Authorisatlon

No. & Date

Description of ltem of Export Quantity

of Export

MT

Thicknes

S(MM)
Zinc

Coating
in

(gms/m2)

Quantity of lnput per ton of export product
Hot

Rolled
Alloy
Steel

Sheets/
Strips/
Wide

Coils of
relevent
grade

Zinc in

ingot

form(Kg)

A:urniniu

m Si:icon

A‖oy
S:ab′

:ngot(Kg)

Ro‖ ing

MⅢ Rol!s

(Kg)

Ro‖ ing

O‖ (Kg)

Pick‖ ng
O‖ (Kg)

VCi Rusto
‐Paper

(Sq
Metre)

Guard
Film(Kg)

Appiicato

rRo‖ s

(Kg)

Pttmer

(litre)

Backer

(:"re)

Top coat

(!"re)

1 5610005104
dated

Cold Rolled Zinc & Aluminium-Silicon
Alloy Colour Coated Alloy Steel
SheetsAl/ide Coils
(Plain/Comrgated) having coating
thickness of Primer 4-10 Micron,
Backer 4-14 Micron and Top Coal 12-
28 Micron, Tickness ranging from
0.10 to 1.62 mm, Zn-Al-Si coating
range from 40-239 gms/m2.

4947.67

122591 0280 104 1905 2474 125 035 045 2173 013 1241 1496 2659
4099 0300 104 1905 2474 125 035 045 500 2173 013 1241 1496 2659
14509 0320 103 2420 3143 035 0.45 500 1935 013 1105 1332 2368

25470 0350 106 1537 1997 125 035 045 1744 0.13 996 1201 2135
35219 0350 104 2183 2835 125 035 045 500 1744 013 996 1201 2135
75802 0360 1_06 1537 19_97 125 035 045 1744 013 996 1201 2135

10116 0400 1.07 1289 1674 125 045 1457 013 832 1003 1783
68142 0420 107 1289 1674 125 035 045 500 1457 013 832 1003 1783

98904 0450 107 1192 1548 125 035 045 500 1346 013 769 927 1647

7777 0500 108 1037 1347 125 0.45 500 1169 013 667 1430

18618 0500 105 2198 2855 125 500 1169 013 667 1430

11026 0550 9175 11916 125 500 1032 013 5.894 7105 12631

2492 0550 12.951 16.822 125 0.35 045 500 10.32 013 5.894 7.105 12631
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:overnment oflndia

トホ Ψ¶
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Ministry of Electronics IL Information Technology

― ,6趙寸論誦哺爾,で飾語 110003
Electronics Niketan,6,C G O Colllplex,New Delhi‐ 110003

Website : www.meity.gov.in

‖ul

NQ…1

ffi'fi Q4.Lz.zorB
7〔 34〕 /2017‐ IPHW Date.......

Subiect: Ratification of norms in terms of Para 4.7 of HBP. (Vol.l) in respect of Advance

Authorization No.0510402093 dated 30.03.2017 issued in favour of M/s. Viney

Corporation Ltd., New Delhi

This refer to DGFT I. D. No. 0L/81/50/97/AM1B/DES-Z/04 dated 1-2.05.20L7 seeking

comments of this Ministry on the above mentioned application of M/s. Viney Corporation Ltd. New

Delhi for export of "Connector".

2. The application has been examined in the Ministry of Electronics and
Information Technology from technical angle. The import items are required ior manufacturing the
export product. This Ministry recommends Ratification of norms of advance authorization as per the
details in Annexure.

Encl :- As above

〔Saurabh Ranian〕
Scientist― C

Tel:‐ 24301264
Email… saurabhranian@meity.gov.in

Shri Vinod Kumar Kashyap,FTDO,0/o DGFT,Udyog Bhavan,Ne、 ν Delhi
MeitY U.0.No.17〔 34〕 /2017-IPHW dated 04.12.2018

ELECTRONICS iND:A
BFrriO Mds ttb ChilE

之

・gfi'EEqFrfrr*ok
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Annexure

ヽ

ざ
♪

HS CODE Description
Quant:ty

app!ied in DGFT UOM Qty recommended

39091000 PBT POCAN 1505 Natural Color 5500 KG 5397.20

39071000 POⅣI HOSTAFORM C-13021 BLACK 45000 KG 44158.88

39071000 PON4 HOSTAFORM C-13021 BLACK 45000 KG 45000

39071000 POM HOSTAFORR/1C-13021 NATURAL 10500 KG 8959.77

39071000 POM HOSttAFORM C-13021 NATURAL 10500 KG 10303.74

39033000

PC PLUS ABS,И ABLEX 274F S 25045 UV

BLACK 1250 KG 1226.63

39033000

PC PLUS ABSIⅥ ABLEX 274F S 25045 UV

BLACK 1250 KG 1226.63



ALC::dt。 02。01。 18

Case No.3 KEIINDUSTRIES

:mport:ter l.1.01 kg。 /kgocontent

2.1.05 kg。 /Кgo COntentoWord“ ANY‖ may be replaced

by‖ RELE∨ ENT‖

3.1.05 Kg。 /Kgocontent

4.May be deleted

5.1.02 kg。 /kgo COntent

6.1.01 kg。 /kgo COntent

7.1.05 kg。 /kgo COntent

8 and 9。 1.01kg。 /kgo COntent

10。 1.01 kg./kgo cOntent,Words‖ COPPER FOIL‖ may

be deleted
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l da"d17.06.2010 0fSbmn3,

To: Vlnod Kumar Kashyapく nc2.dgtoniC・ in>

28 Page l ofl

2。 :・ 2019、
Date:12ノ 31ノ1802:16 PM

F『omi "HEI D市iSiOn,DHi"くdiVhei‐dhi@90V・ in>

Ministy ofHleavy lndustnes Jし Public Enterprises

Depanment ofHcavy ldustリ
HEI D市lslon

OFFICE MEMORANDUM

suttettDGFT IDNo。 :01/81/50/334‐ AM‐ 19/DES‐
2/122 dated 20.H.2018

AANo 03l082l041dated 1?'05'2018 of Siemens 
' 
Mumbai'

Since,inputitemquantitiesforeachEPmentionedinAppendix4Ediffersfromthequantity

mentionedinGuaranteedTechnicalParameterprovidedbyapplicantandnojustificationhasbeen
provided for the same. Therefore, DES II is requested to provide the same as per the appendix 4H and

4KofDGFT,sPublicNoticeNo.68/2015.20dated22t3t2o|sandtheratingofEPand
complete description of input item 1"

oDES‐2/SEML/1nTr‐ 1‐2018‐HEI

(KoK.Tiwari)
Industrial Adviser

dated 31。 12.2018

htps://mail.gov.in/iwc_staticAayout/shell.html?lang=en&3.0. 
I .2.0-I5121607 1/1/2019
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Governlnent of lndia

Nlinistry of Ctirnrnerce and lndustry

AdditiOnal Director General of Foreign ttrade

30
°りllふり
｀

\

J

alo
Nistha Bhavan , SE wing, New Marine Lines, Church gate, Mumbai-20.

To.,

Norms committee,
O/o. The Director General of ign Trade,
Udyog Bhavan, Maulana Azad

New Delhi:- 110 011.

M/S ORIENttAL

Authorization No. 0310821126

not forwarded to the Headqu
Authorization has been issued

4。 7.2 of HBP on basis ofdeci

2/2017 DTd 07,11。 2017

Road,

(Kind Attη .SHRI K P SINGH DY.DGFT(NCI)

:- Grant of Advance authorization on Repeat as per

Pa,'a 4.7.1, & 4.7.2 of HBP ( Vol. I ) 2004-09.

Have gra

Copies of the
owlng reason

s of .Para 4.7

eeinM

Date:22.05。 2018
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丁rade Development Officer
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M/s sterlite power Transmission, AA No. 031,0g2234g, Dt. 17.07.20rgIt is observed thatimport item no' L is in the form of coir, which is not permitted as per GN-2.The export items at s'Nos' 1L & 1'2 andthe import item at s.no. 5 appear to be same.ilflilli:J:L,I,?##:H','^'i*:r;*#1,"i;, as per sDF s No , to 5, 10,11,12

Aaqffi"re
(Seema Bai Meena)
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Subject: Fud: AA No 0910066rt69 dated 1E.07.2018 of Toehiba, D ate'. 12t28t18 12:56PMO2. O!. ZOl9,

Hyderabad From: "HEl Division, DHl" <divhei-dhi@gov.in>
To: Vinod Kumar Kashyap <nc2.dgft@nic.in>

---- Original Messa$ ----
Fmm: "HEl Dlvl.lon, DHl" <divh6i{hi@gov.in>
Date: Dec '11, 2018 9:29:37 AM
Subiect AA No 0910066469 dat6d 18.07.2018 of Toshiba, Hyderabad
To: K P Singh <ncl.dgfi@nic.in>

Ministry of Heavy Industries & Public Enterprises

DeparEnent of Heavy Industry
HEI Division

OX'T'ICE MEMORANDUM
Subject:DGFT ID- 0l l8l I 501349 / AM- I 9/DES-2/I 19 dated . 1 1.201 8

AA No 0910066469 dated 18.07.2018 of Toshib4 Hyderabad

Since no calculation of the raw material linked with the weight balance sheet has been
provided. Therefore, it is requested to provide the same as per theappendix 4H and 4K of DGFT's
Public Notice N o. 68 l20l 5-20 dated, 22/3 12018.

(K.K. Tiwari)
Indusilial Adviser

Dv. DGFT. DESJI
Deptt. of HI, UO NoDES-2/TOSFVTT-I-2018-HEI dated 11.12.2018

hups : //mai l. gov. in/iwc_stati c flay out/shel l. html ?lang=en& 3 . 0. I .2 .0 _1 5 1 21 607 12/31/2018
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37
0200Lし。19Ministry ofHcavy lndustries&Public Enterprises

Deparment Of Hcavy lndus岬

HEI Division

OFFICE MEMORANDUM
SubieCt:DGFTID‐ 01/81/50/350/AM‐ 19/DES‐ 2/121 dated 16。 11.2018

AA No 0910066468 dated 18.07.2018 of Toshiba,Hyderabad

Since no calculation ofthe raw materiallinked wiJh the weight balance shect has been

provided.Therefore,it is requcsted to provide the sallne as perthe appendix 4H and 4K of DGFT's

Public Notice No.68/2015‐ 20 dated 22/3/2018。

(K.Ko Tiwari)
Industrial Adviser

Dv.DGFT.DES‐ II
Deptto ofHI,UO No DES‐ 2/TOSH/Tr‐ 2‐2018‐HEI dated 01。 01.2019

htps://mail.gov.iMwc_static/layout/main.html?lang-en&3.0. I .2.0_15121607 &, 1/1/2019
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DIPP(TS Section)

M/s Polycab wires pw.Ltd. AA No. 0310 g22465, Dt. 2o.or.2o1.g
.w. m1y request the firm to provide foilowing information:-As per sDF s'no' 2,3,4,5,12 andexact use of eactr irport it", in the export items.
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&ffi*1
(Seema Bai Meena)

ASO

Eille NO.P‐ 47011/2/2513[〒百可尋石5



漱 可卜金 可 Чキd中

“

呵 お うR147希 3「]でFて 丁再司た再曜汁命 電Fミr3新司口町下百軍で漁7
ち九Tio 0310 8ZZ57g frtr{rfi 25.07.2018 1 /-

qslsns q?FIQr liffiT vrsfu Rfttsh 3Tr&ffi fir sR 3rR r.rft*ro Ehr ff'l^
肴
― 甲 哺 奇 鋪 旨 藁 封 鋪 豫T希 1敵 翻研 聯 お 鋪 缶 竜 捕 蹄 肴 詢
m箭 訂 ЧЧJ希 輛 滝 _11薔 〔厳 N uu5 2き 哺 希

― 翁 kl cln晰む 砧
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D!PP(丁S Section)

祐1釧 0肛中
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よ営ま紫:l:ご醇漱黒:よ増里言晴j:罫足『綿響:lesame

9 イ
(Seema Bai Meena)

ASO
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(Seema Bai Meena)
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渭 劇dピ司命■ 詢

爾 編 辞剛 }簿耐 訂 ― 請 3TR― 可平 補 可 3申 諭
Jidlき 1平成請鋼耐 珊商 書 ヾ mT書漸 d同l酬濡 き|

劇dJ可中:可輔
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粛 燎精 輛 ,

mm′

菫 押 雨 3愉 囀 満 倉:嘱

坤 h:町′→録裁 |

… ・・
・せ・01/81/5げ342パ u‐ 19/や I… 警 輛 -2/3′ 31漏汁 16.11.2018

DIPP(TS Section)

M/s sterrite power Transmission, AA No. o31og226lL, Dt.26.07.2oLg
The firm may be requested to provide information as per sDF s.No. L to 5,9 to lzand exact useof import items in the export products.

Ｘ

‐

FttD(),Shri chandrakant Reddv′ Assistant DGF丁
Fille No.P-47011/6/2019-丁 SVV DEIE百 5万 :石 II五百五9
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Subied:AA No ll10020350 dabd 31.07。 2018 of BHEL,Bhopa:.         Date:01r01ノ 1902:38 PM
To: vlnod Kumar Kashyapくnc2.dgn(Dnicoin>               From: "Htt DMsion,DHI"く

divhei‐ dhi@90Voin>

Ministry of Hcavy lndustries&Public Enterprises

Deparment OfHcavy lndus岬

HEI Di宙 siOn
OFFICE MEMoRANDUM

SutteCtDGFT ID No.:01/81/50/377‐ AM‐ 19/DES‐ 2/H7dated 02.H.2018

AA Noll10028359dated 31。07.2018 of BHEL,Bhopal.

Following is recorrlmended

lmput‐

(KoK.Tiwari)
Industrial Adviser

Dve DGFT.DES‐ 2
Deptt.ofHI,uo NoDES‐ 2/BHEL/GTrR‐ 2‐2018‐HEI      dated 01。 ol.2019

Items (as per AA) Comments

Itenl l,3,10 and ll Net to net the net weight of the raw material in Ep
will be as per Technical Guaranteed
Particulars in purchase contract, between
applicant and the buyer along with
declaration in Appendix 4H and 4K of
DGFT's Public Notice No. 68 l}0l5-20

dated 2213/2018.

Iten1 2
1.05 kg/kg contain in

EP

Iten1 4
1。 05 kg/kg contain in

EP

Item 5 20/O ofFOB valuc Ofthe relevant EP,

Item 7 20 Nos

Item 8 and 12 Net to net as per GN4 with accountability

Iten1 6 and 9 Deleted, as according to item description not incorporated in Ep.

DES-II may take a view.

h的,Si′′mailogovoiwiwc_staticAayout/shell.html?lang=en&3。 0.1。 2。015121607 1/1/2019
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蓼 ddJd奇 碑 さ|

爾 珊総 辞Ⅱ粛俸市ゴ ヨ ー
翁 J商函 Чttd総 爾 理押 帥

d!diさ 1耶甫奇 押 耐 瑠断 書 岬 舗「 di41-さ |

Tifl-d?rdi: qziqfr

(粛 覗 中ld渤

引61●中 賊 RT C・ lЧ lく 赫
ITd4

腎謙耳:蒟o23061562: Чttd 229

粛 薇細 揃 ′

融 赫 ′

―
ゴ

'囀
市 輛 筒躙 ′

却ロロ同 ′→ 爾 |

ぜゝゴい「暉薇〕■3),甘・
01/81/50/209/マЧ引‐19/Qlαtt IFπ訂輛

~2/ζ 33.詳和'16.11.2018.

M/s Selkodenkilndia Pvt.Ltd。
′AA No.0410164566′ Dt.03.08.2018

We rnay request the firm tO provide infOrrnation as per sDF S.No.1′
2′ 5′6 and ll

FttD()′ Shri chandrakant Reddv′ Assistant DGF丁
Fi‖e NooP-47011/5/2019-丁 SW Dated 04.01.2019

:郷 プも

(Seema Bal Meena)
ASO
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衛轟満「 書即 ¬ぼて鋼敵覇 希赫 喩 fT〕瞑 敬誓豫市 賊 tr c劇 :Ч lく 希

―
油 斡 臨 て 討漁 前 希厳 爾 輔 希鋪 嗣 竜 捕M命 詢 瑯

鋪 旨 ЧЧJ普 【輛 泣 ‐11下 鏃 w uu5 2計 て活 お― 肴 ぃ 晰キ▼命 赫 希

輌 ddJd命 碑 ざ|

封d可誡 計獅 計R断面 ョ ー 奇論 画 薫F書「可硬中 輛
dldlざ 1耶講諭掘浦 瑠断 辞

…

舗「司同1-き l

Ti― :可輔

{粛 ЧttqDld違論 )

劇II嘲中 職 tr colЧ lく 彎 lld劇

T競耳司o23061562: で叶d 229
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…
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M/s Selkodenkilnd:a Pvt.Ltd.′ AA No.o410164564′ Dt.o3.08.2018
We rnay request the firrn tO prOvide inforrnatiOn as per SDF S.No.1′

2′ 5′ 6 and ll

tq(k'e
(Seema Bai Meena)

ASO

FttDO′ shri chandrakant Reddv′ Assistant DGF丁
Fille No.P-47011/5/2019-丁 SVV Date百 石万:311三319



■00410164567 2誦下03,08.2018
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端
ぬ3

(Seema Bai Meena)
ASO

M/s Selkodenk‖ ndia Pvto Ltd.′ AA No.o410164567′ Dt.03.08.2018
We rnay request the firm tO provide infOrrnation as per sDF S,No.1′

2′ 5′6 and ll

FttDO′ shri chandrakant Reddv′ Assistant DGF丁
Fi‖ e NooP-47011/5/2019-丁 SⅥ/Dated 04.01.2019



πo 0410164555 辰キ耳たF03.08.2018
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希載清輛 ,

m銅 ′

識雨稀 綸 囀お睛 訥Ц
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DIPP(TS Section)

M/s seikodenki tndia pvt. Ltd., AA No. 0410164565, Dt.03.og .2o*g
we may request the firm to provide information as per sDF s.No. L,2,5,6 and LL

Fille No.P-47011 - n19-TSW Dated 04.OL.ZOL}

.&Sr',"
(Seema Bai Meena)

ASO
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(Seema Bai Meena)
ASO

2. Total net weight of each export products.3. List of export products

! Voltage grade statement for export products5. Product data sheet for ail items signeJ iy the technicar person.

L/

―vtullI‐Ч▼VV:へ‖:uo‖じじι:υ r requl「emenl or each raw material against export
w:se.
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